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APPLICANTS

CENIRAY, ADJINISTRAT IVE TR IEUNAL

EANGL'CRE BENCH - *

Second Floor,
P . . _ - Commercial Complex,
; : : Indiranagar,
* | BANGALCRE~ 560 038.
.¥ | Dated: 40(:"’1994
| APPLBSATICN NG 1389 of 1994. .
|
L. Sri.T.S.Ranganna, and two others.

S

v/s. -

RESPONDENTS :~ The Post Master General,Karnataka and

Te

two others.
' .

e NS 1

1. Sri.MéRaghavendra Achar, Advocate,N0.1874 & 1075,
Fourth Cross,Banashankari First Stage,Opposite:
Raghavendra Nursing Home Main Cross,Mysore Bank
Colony, Bangalore~560050.

2 "Sri.MlVasudeva Rao,Additional Central Government
Standing Counsel,High Court Building,Bangalore-2.
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Suhiect e Teiwords o :
UHjébt’ Feiwarding nf -copins of the Order=~ passed by the

£

STAY ORDER/:

mentioned 3
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Central Administrative. Tribunal,Bangalnr-

P i ' ‘
:%ease flnd.enclosed herewith a copy of tha ORDER/
INTER IM ORDER/.passed;by thiec Tribunal i th

. . > abov
Pplication(s) on 28th Sept,1994. ¢ apove

’ CZ/— -ﬁua REGISTRAR

JUDICIAL BRANCHES, .
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o [Inthe Central Administrative Tribunal
| - Bangalore Bench

. ~ Bangalore
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 Application No/jjj....of 1994

ORDER SHEET (contd)

+ Date

Office Notes

Orders of Tribunal

PKSVC/TVRMA
28.9.1994
ORDER

Shri M. . Vasudeva Rao

files Memo of »vappearance -

and reply today.

Shri M.R. Achar, learhed
couhselv fof the applicnt
prays for permission to with-
draw this application.  The
applicant pe:mitted‘ to with-

draw the same., No costs.

=] MEMBER [A) VICE-CHATRMAN

Banyalore




